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The Lok Sabha met at Ue\en o f  the 
Clock,

[M r , Si LAK.FR in the t  hatr\

MLMBER SW ORN

SH R I MU HAMM FD K H l D \  BURSH 
M uishidabad (W est Bengal)

M R SPEAKFR He was a member 
■jf our House for a long time He is v\d» 
vome hack to  this House

ORAL ANSWERS TO Q l’FSTIONS

MR SPfcAKrR Now questions Shri 
Vajpayee is absent.

SH RI JYOTIRM OY BOSU It is a 
fact that this question has been pos ported 
to some other day ?

MR SPEAKER No

SHRI VARKEY GEORGE Because 
v>f the importance t>f this quest on I have 
oiade a persona) request that this should 
be postponed to a future date when Shri 
V jjpayee js  p  esent here I request ti»a< 
H n u y  b j  postponed

M R SPEAKER : Th s has not happened 
in the past There arc io  ms antes like 
that Sirmly bscm se one Inn  Member is 
not present here, how can vou postpone 
the question to «  future date  * No> it iv not 
possible.
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(S H R I M H R A J  S 1 N O H  C M A U D H A R Y )
(a) and <b>. The information is bet v* 
to ilc tled  and will b* laid o.i h t  7 ab lt ot 
the House
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M R, S P f AKER : When you met me 
in my toom , 1 e.plained to you the position 
J do nor fo low why the other subscq ent 
question, are put. I told you that you 
could gtvc notice of another question and 
1 would admit it. That would come in cou 'sc 
of time.
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SHRI JAGANNATHRAO IOSH1 : You 
told me that the M inister was ready with 
the reply, but the fact is that the Minister 
is not ready. What question can be asked 
w h:n the Minister himself is not ready 
with the reply ? So, why not postpone this 
question ?

M R. SPEAKER : This type of a reply 
is nothing new. Wc keep getting such things 
off and on.

SHRI JYOTIRM OY KOSU : Very often 
is happens in the case of written replies 
but as far as oral replies are concerned, 
it is for the first time that 1 am hearing 
this.

SHRI N ITIRAJ SINGH CHAIJDHARY: 
The election was completed on the 15th 
Ivlarch and we asked the Election Commi
ssion to furnish the inform ation.

M R. SPEAKER : My what time will 
you be able to give the reply ?

SHRI N ITIRA J SINGH CHAU- 
DHARY : The Election Commission has 
written to the Chief Election Officers in the 
States and thev have, on their part, written 
to the D istrict Election Officers to send the 
returns. We have to get the inform ation 
from the Election Commission. As soon as 
we get it, u e  shall place it before the 
House. 1 think, in about a fortn ight’s time, 
we will be able to  give the repiy.

MR. SPEAKER : You give notice of 
another question and 1 will adm it it

SH RI VARKEY GEORGE : Will I get 
an opportunity to ask this question again ?

M R. SPEAKER ! Do you want to ask 
a question now when there is no reply ?

SHRI VARKEY GEORGE : N ot now 
but at a future date.

M R. SPI A K ER : Yes; you will get an  
opportunity.

SHRI VERKEY GEORGE : Is it post
poned or has a fresh question to be tabled ?

SHRI JAGANNATHRAO JOSHI : It 
i* better wc postpone it by a fortnight.

M R. SPEAKER : We do not want to  
introduce new practices and new conven
tions. All that I could tell you was to  
give notice o f a new question. That is as 
good as postponing it. By that time the 
M inister ought to be ready with the infor
m ation . I f  he conies with the same reply 
then, will think over it again.

SH RI JAGANNATHRAO JOSHI : 
It is very difficult to say whether it will 
come in the ballot with the same preference 
number one. It may not be given prio rity .

M R. SPEAKER : I Will give preference 
to this question while adm itting it, you may 
rest assured.

PROF. M ADHU DANDAVATE : H« 
mav be directed that before the next 
general elections the inform ation should be 
made available.

SHRI N ITIR A J SINGH CHAU- 
DHARY : It will be available in a 
fortnight’s time and  not after the next 
elections.

MR. SPEAKER : That will be coming 
in the list after two weeks. It ha# 
unnecessarily taken eight o r nine m inutes.
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